NATIONAL COMPANY LAW TRIBUNAL
‘ AHMEDABAD BENCH
"~ AHMEDABAD

IA 397 of 2018 with Co. Appeal No. 15/58-59/NCLT/AHM/2017 '

Name of the Company: _ Meeta Mathur
- Vs
| Sterli_ng Greenwoods Ltd. & Anr.

Section of the Companies Act: . Sectlon 58- 59 of the Comy anies Act 1956
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ORDER

Learned Senior Advocate Mr. Rasesh San_]anwala with Learned Advocate Mr. Ankit

- Shah present for Appellant. Learned Senior Advocate Mr. Navin Pahwa with
L.earned Advocate Ms. Ritu Shah present for Respondents -

At request of Appellant Cousnel.

' L1st the matter on 22.02.2018.
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MANORAMA KUMARI Bi’é(l RAVEENDRA BABU
-MEMBER JUDICIAL - MEMBER JUDICIAL o

Dated this the 15th day of February, 2018.




